PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s Ceasan Glass Private Limited

1.| Name of Corporaie Debior M/s Ceasan Glass Private Limited
2. | Date of Incorporation Of Corporate Debor) 08/01/2007

3. | Authority Under Which Corporate Deblor] RoC-Viayawada
|5 Incorporated / Registened i

4| Corporate lden ity No. /Limied Liablty | U7 4990AP2007P TCO52303
ientiication No.of conporate debior

5. :!-.c_ﬂgsa o e Regsiered Ofice and Do 40-7-12A, Block 15, Datla Cosrpbex, Groun
Prncipal Ofice (T any) of Conporate Deltod Floor, Behind Yamaha Show Room, Moguirajpu
| Vayawada, AP 00101

§.| Insolvency commencement date in | 24 th December, 2021 but Order

respect of Corporate Debtor upboaded on 28h December, 2021.
7.| Esmated date of dosure of nsohency | 22nd June 2022
resofution process

g |Mame and regestraion number of fhe| Gonugunta Murali

insolvency professional acing as interim| Reg.No.

resobulion professional EBI/IPADO1/IP-PO0OG54/2017-2018/11 138
9| Address and e-mail of the interimHMNo. 16-11-194, G-1, Sri Laxmi Niayam,
resoiufion professional, as registered wihy Saleem Nagar Colony, Malakpet Hyderabad,
e Board Telangana  SH0036.

E-mail ld: gmurali 3@ g mail. com

4| Avddress and e-mad o be used for i H.Mo. 16-11-194, G-1, 5n Laxmihiayam, Saleem

comesponden ce with fe interim Magar Colony Malakpet, Hyderabad, Telangana,
resolufon Professional S00035. E-mail M: ceasanglassip@gmail .com
and gmuradi 34 @gmail .com
11| Last daie for submission of daims 12th January, 2022

12| Classes of credsiors, if any, under clause(b] Wil iden®fy on verification of
of sub-section (6A) of sechion 21, ascertained books of accounts

by the nviedm resclulion professional
13| Names of Insavency Poessonals dentied 1.1 Not Available at present

aci a5 Auhorisad Representaive of credilons |

achss (Thaee names foreach dass)
14/ (@) Relevant Forms and Wieb Bnk: htips:Fibbigovin/home/downloads
{bjDetads of authonzed representafives | Physical Address: Not applica ble
are avadable

hotice is hereby given fhat fue hational Company Law Tribunal has ondered the commencement
of a corporateinsoivency resoluon protess of e CEASAN GLASS PRIVATE LIMITED on 24 1
December, 2021 but order uploaded on 28 thDecember, 2021.

The creditors of M's CEASAN GLASS PRIVATE LIMITED, are hereby called upon o submit t
daims with proof on or belore 126 January 2072 to the interim resolufion professional at
address mendoned againstentry No . 10

The financial creditors shall submit feir daims with proof by elecironic means onky AR
credilors may submit e daims with proofin person, by postor by elecionic means.

Afinancal crediior bedonging o a class, as Bsted againsthieeniryNo. 12, shallindicate iis choic
of aufonised representative from among e free nschency professionals ksted aganst entry
Mo, 13 o adlas avhornised representadveof fee dass [specify dass) inFomm CAMNotAppicable)]
Submissionof ke ormisleading prook of chaim shall atiract penalties.

Mame and Signature of Interim Resolution Professional : Gonugunta Murali

Reg No: |IBEVIPA-DIAP-POOES42017- 201811139

Date and Place : : 30A2/2021, Hyderabad
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